[18 December, 2001) RAJYA SABHA

LPG Boettling Plants in Tamil Nadu

3014. SHRIMATI S. G. INDIRA : Will the Minister of
PETROLEUM AND NATURAL GAS be pleased to statc:

(a) the number of LPG bottling plants set up in Tamil Nadu Juring
the last two years;

(b) whether it is proposed to set up a LPG bottling plant at
Sivaganga district in Tamil Nadu;

{c) if so, the details thereof; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
PETROLEUM AND NATURAL GAS (SHRI SANTOSH
GANGWAR): (a) Public Sector Oil Marketing Companies have set
up 3 LPG bottling plants in Tamil Nadu during the period 1.4.1999 to
1.4.2001.

(b) to (d) At present, there is no plan to set up an LPG bottling
plant at Sivaganga District in Tamil Nadu as the present demand of
the area is being met in full through the existing bottling plant at
Madurai.

National Monuments in Punjab and Himachal Pradesh

3015. SHRIMATI CHANDRESH KUMARI : Will the Minister of
TOURISM AND CULTURE be pleased to state:

(a) the names of monuments declared as State Monuments in
Punjab and Himachal Pradesh by State Governments since
independence till date;

(b) whether official Notifications were issued in this regard;
{c) if so, the details thereof and if not, the reasons therefor;

(d) the names of monuments declared as National Monuments by
Archacological Survey of India in Punjab and Himachal Pradesh since
independence till date;

{e) whether notifications were issued iz this regard; and
(f) if so, the details thereof and if not, the reasomns therefor?
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THE MINISTER OF TOURISM AND CULTURE (SHRI
JAGMOHAN) : (a) to (c) Sixty monuments/sitcs in Punjab and four
in Himachal Pradesh have been declared as Statc monuments since in
dependence. The names of monuments and the notification details
arc in Statcment I (See below).

(d) to (f) Five monuments in Punjab and twenty-three in Himachal
Pradesh have been declared as national monuments since
independence. The names of the monuments and the notification
details are in Statement II.

Statement - 1

Details of Punjab State Monuments

S.No. Name of Monument/Site Notification No. and Date

1. Sheesh Mahal, Patiala, Distt. No. 433-1ig-72/4904 dated

Patiala 18.2.1972

2. Quila  Mubarak, Patiala, No. 1/57/93-4TC/2869
Distt. Patiala dated 20.10.19%4

3. Quila Baba Ala Singh Gaddid No. 2246-3TC-77/18620,
Quila Androom dt. 10.7.77

4. Samania Gate, Patiala, Distt. No. 12/227/89-4TC/2414,
Patiala dt. 16.10.90

5. Sunami Gate, Patiala, Distt. No. 127227/89-4TC/2414,
Patiala dt. 16.10.90

6. Sirhindi Gate, Patiala, Distt. No. 127227/89-4T(C 2414,
Patiala dr. 16.10.90

7. Darshani Gate, Patiala, Distt. No. 12/227/89-4TC/2414,
Tatiala dt. 16.10.90

8. Baradari Moti Garh, Patiala, No. 3987-3TC-77/20587,
Distt. Patiala dt. 18.11.87

9, Painted Chamber of Kali No. 3082-TC-76/17070, dt.
Devi Temple, Patiala, Distt, 4.6.76
Patiala
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S.No. Name of Monument/Site Notification No. and Date

10. Quila Beer, Bhadur (only No. 12/158/90/4TC/4641,
outer wall ditch) dt. 17.12.92

11. Painted Chamber (Rani Hall) No. 2438-4TC-76/15214 dt.
Nabha, Distt. Patiala 31.5.76

12. Mound at Ghuram, Distt, No, 1528-3TC-77/123317,
Patiala dr, 13.5.77

13, Kos Minar, Rajgarh, Distt. No. 359-T&C-76/19428, dt.
Patiala 14.7.76

14. Kos Minar, Nauseshra No. 360-T&C-76/19430
(Rajpura), Distt. Patiala

15. Samadh Baba Maghi Dass, No. 361-T&C-76/19432
Chhintanwala, Nabha, Distt.
Patiala

16. Mound at Chhat, Rajapura, No.  1529-3TC-77/12596,
Distt. Patiala dt. 17.5.77

17. Mughal  Sarai, Shambhu, No. 12/85/95/4TC 2486,
Distt. Patiala dt. 20.9.95

18. Bhikham Shah Da Magbra, No. 2122-4Tc¢-76/11869 dt.
Ghuram, Distt. Patiala 28.4.76

19. Aamkhas Bagh, Sirhind, No. 2740/4TC-76/15188,
Distt. Fatehgarh Sahib dt. 7.6.76

20. Tomb of Ustad, Talania, No. 362-T&C-76/19434, dt.
Sirhind, Distt.  Fatchgarh 15.7.76
Sahib

21, Tomb of Shagied, Talania, No0.362-T&C-76/19434, dt.
Sirhind, Distt.  Fatehgarh 15.7.76
Sahib

22, Tomb of Amir Ali, Dera No. 3494-3TC/77/28328 dt.
Meer Mian, Distt. Fatehgarh 4.11.77
Sahib

23. Mosque Bhagat Sudna Kasai, No. 10/8/88-4TC/118, dt.
Sithind, Distt.  Fatehgarh 18.1.89
Sahib
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S.No.

Name of Monument/Site

Notification No. and Date

3 8B & B

&

2

31.

33.

35.

Diwan Khana, Sangrur, Distt.
Sangrur

Marbic Baradan including
Tank, Distt. Sangrur
Samadh and Bauli Bagrian,
Distt. Sapgrur

Ancestral house of S. Sewa
Singh, thikriwala, Distt.
Sangrur

Mughal Sarai, Doraha
{(Cavon), Distt. Ludhiana
Anglo Sikh War Memorial,
Aliwal, Distt. Ludhiana
Ancestral house of Lala
Lajpat Rai, Jagron, and Plot
in front of House, Distt.
Ludhiana

Kos Minar, Kot
Distt. Ludhiana
Ancestral house of Shahid
Kartar Singh Sarabha

Tomb of Alawal Khan,
Behlopur, Distt. Ropar
Tomb of Hussain
(Father) Behlopur),
Ropar

Tomb of Nawab Bhadur
(Son) Behlopur, Distt. Ropar
Bauli of Vil Majha
Mohewal, Distt. Ropar
Quilla Manauli, Ropar, Distt.
Ropar

Paniach,

Khan
Distt.

No. 2683-ILG-70/20957,
dt. 18.8.70
No.2683-ILG-70-20957, dt.
18.8.70

No. 12/770/9%0/4TC

No. 12/15°2000-4TC/669-
74 dt. 31.3.2001

No.  12/B1/95/4TC/2493
dt. 20.9.95

No. L/8.78-4TC/1549 dt.
24.3.79

No. 15(45) 81-4TC/100, dt.
11.8.82

No. 358-T&C-76/19298, dt.
14.7.76

No. 12/128/97-4TC/2331-
42, di. 21.1.97

No.  38(8)/BSATC/1210,
dt. 23.9.86

No. 10/11/88-4TC/1336 dt.
1.8.89

No. 10/11/88-4TC/1336,
dt. 1.8.89

No. 12/213/99-2T(C/483-88
dt. 19.3.2001

No. 12/1482000-4TC/800
dt. 23.4.2001
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S.No. Name of Monument/Site Notification No. and Date

38. Ram Bagh (Company Bagh), No. 1/14974TC/2051 dt.
Distt. Amritsar 8.10.97

39, Sarai Khawaspur, Distt. No. 37154 TC-75/20369,
Amritsar dt. 27.8.75

40. Kos Minar Bharowal, Distt. No. 2862-3 1.g-72/735900 dt.
Amritsar 30.9.76

41, Gate of Sarai and Mosque, No. 3716/4TC-7523810,
Fatehabad, Disit. Amritsar dt. 12.9.75

42, Old Tehsil, Ajanala, Distt. No. 12/82192-4TC/1812,
Amritsar dt. 16.9.93

43. Anglo Sikh War Memorial, No. 1797-3TC-78/18505,
Sabhraon, Distt. Ferozpur dt. 29.5.78

4. Anglo Sikh War Memonals No. 4531-4TC-75/1681
Ferozeshah, Distt. Ferozpur

45. Anglo Sikh War Memonal, No. 862-3TC-78/17035 dt.
Misriwala, Distt. Ferozpur 16.5.78

46. Anglo Sikh War Memonal, No. 1/17/784 T &
Mudki, Distt. Ferozpur 35716, dt. 3.10.78

47. Moorish  Mosque,  Distt. No. 1(9) 4 TC-81/184, dt.
Kapuarthala 20.1.82

48. Handira-Sultanpur Lodhi, No. 2-18-784T & C/1188
Distt. Kapurthala dt. 22.6.79

49. Ancestral House of Shahced No. 1(1) 4TC-82/896 dri.
Bhagat Singh, Khatkarkalan, 12.9.1982
Distt. Nawan Shaihar

50. Kos Minar Village Toot, No. 1/4/78-4T&C956, .
Distt. Jalandhar 18.5.79

51. Commissioner-s  Residence, No. 107127/72000-4TC/742-
Distt, 50 dt. 12.4.2001

52. Old Thana Jito Monument, No. 3I/1294-4TC/55 dt.
Distt. Faridkot 17.1.94

53. Jhandewala Temple, No. 3688-1L.G-710v29932,

Dholbaha, Distt. Hoshiarpur dt. 18.11.70
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S.No. Name of Monument/Site Notification No. and Date

54, Excavated Temple, No. 3688-ILG-70/29932,
Dholbaha, Distt. Hoshiarpur dt. 18.11.70

55. Mansa Devi Temple, No.  3688-1LG-70/29932,
Dholbha, Distt. Hoshiarpur  dt. 18.11.70

56. Ancient Temple, Dholbha, No. 3688-ILG-70/29932,
Distt. Hoshiarpur dt. 18.11.70

57. Octagonal Wall, Dholbha, No. 3688-1LG-70,29932,
Distt. Hoshiarpur dt. 18.11.70

58. Samadh Takhowal No. 2876-3TC-77/19078,
(Mukerian), Distt, dt. 26.7.77
Hoshiarpur

59. Mandir Hari Devi, No. 1010-3T&C-78/10860
Bhawanipur, Distt. dt. 19.4.78
Hoshiarpur

60. Ancestral house of Saheed No. 12/14/2000-4TC/1804-
Udam Singh, Sunam Distt. (9 dt. 1.9.2000

Sangrur

Details of Himachal Pradesh

State Monuments

S.No.

Name of Monument/Site

Notification No. and Date

Docha Mocha temple, Gazan,
Distt. Kullu,

Gauri Sankar Temple,
Mamel, Karsog, Distt, Mandi
Chamunda Devi temple,
Derikothi, Distt. Chamba
Suryanarayana temple, Nirth,
Distt. Shimla

No. Bhasha/K(3)-1/81/11
dt. 12.2.90
No.  Bhasha/K(3)-1/81/11
dt. 12.2.90
No. Bhasha/K(3)-1/81/11
dt. 12.2.90
No. Bhasha/K(3)-1/81/11
dt. 12.2.90
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Statement - II
Punjab : Centrally Protected Monuments

S.No. Name of Monument/Site Notification No. and Date

1. Fort, Bhatinda Distt. No. LXXI of 1951 dt.
Bhatinda 28.11.1951

2. Ancient Site and Buddhist No. 1204 dt. 9.6.1998
Stupa, Sanghol, Distt.
Fatehgarh Sahib

3 Theh Ghati Mound, Nagar, No. Act 3 of 1954 dated

Distt. Jalandhar 2.1.1954

4. Ancient Mound, Katpalon No. 4/7/67/CAl dated.
Distt. Jalandhar 5.3.1968

5. Ancient Site, Ropar, Distt. No. Act 3 of 1954 dt.
Rupnagar 2.1.1954

Himachal Pradesh: Centrally Protected Monuments

1. Ganesh Temple, Bharmaur, No.4-4/52-A2, dt. 17.9.52
Distt. Chamba

2. Lakahna Devi Temple, No.4-4/52-A2, dt. 17.9.52
Bharmaur, Distt. Chamba

3 Mani Mahesh Temple, No.4-4/52-A2, dt. 17.9.52
Bharmaur, Distt. Chamba

4. Narsingh Temple, Bharmaur, No.4-4/52-A2, dt. 17.9.52
Distt. Chamba

5. Shri  Brejeshwari Temple, No.4-4/52-A2, dt. 17.9.52
Bhardiath, Distt. Chamba

6. Sh. Bansi Gopal Temple, No.4-4/52-A2, dt. 17.9.52
Chamba, Distt. Chamba

7. Shri Chamunda Devi Temple, No.4-4/52-A2, dt. 17.9.52
Chamba, Distt. Chamba
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S.No. Namc of Monument/Site Notification No. and Date

8. Shri Harn Rai Temple, No.4-4/52-A2, dr. 17.9.52
Chamba, Distt. Chamba

9. Shri Lakshminaryan Group of No.4-4/52-A2, di. 17.9.52
temples, Chamba, Distt.
Chamba

10. Rock Sculpture depicting Sita No.4-4/52-A2, dt. 17.9.52
Ram, Hanuman etc. Sarotha,
Distt. Chamba

11. Shri Sita Ram temple, No0.4-4/52-A2, di. 17.9.52
Bangota, Distt. Chamba

12. Shri Shakti Devi Temple, No.4-4/52-A2, dt. 17.9.52
Chatrari, Distt. Chamba '

13. Narbadeshwar temple, No.4-23/66-CA(1) dt.
Sujanpur, Distt. Hamirpur 16.10.67

14. Hidimba Devi  Temple, 4-4/67 dt. 18.4.67
Manali Distt. Kullu

15. Buddhist Monastery, Tabo, No. 2/1/HP/1/69-M
Distt. Lahaul and Spiti dt. 14.8.72

16. Phoo Gumpha, Tabo, Distt. No.5.0. 38 di. 6.1.19%0
Lahaul and Spiti

17. Mirkula Devi Temple, No.S.0. 2711 dt. 10.9.1988
Udaipur, Distt. Lahaul and
Spiti

18. Ardhanarishwara Temple, No.S.O. 2282 dt. 9.6.1982
Mandi, Distt. Mandi

19. Panchvaktra Temple, Mandi, No.F.H.1/52-A2 dr.
Distt. Mandi 28.7.1952

20. Trilokinath Temple, Mandi, No.F.H.1/52-A2 dt.
Dustt. Mandi 28.7.1952
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S.No. Namec of Monument/Site Notification No. and Date

21. Barsela Monument, Mandi, No.4-1./52-A2 dt.
Distt. Sirmaur 26.3.1952

22. Siva Temple, Mangarh, Distt. No.S.0. 3391 dt.
Sirmaur 30.12.1995

23 Vicercgal Lodge (Rashtrapati No.2957 dt. 11.11.1997
Niwas), Shimla, Distt. Shimla

Diversification of Business by ITDC
3016. SHRI K.M. SAIFULLAH:
DR. ALLADI P. RAJKUMAR:

Will the Minister of TOURISM AND CULTURE be pleased to
statc:

(a) whether India Tourism Dcvelopment Corporation propose to
diversify into busincss rclating to management, railways catcring and
food plazas etc.;

(b) if so, the dctails in this rcgard; and

(c) by when thesc ventures are likely to commence?

THE MINISTER OF TOURISM AND CULTURE (SHRI

JAGMOHAN): (a) to (c) No decision has becen taken by
Govcrnment in this regard.

New Tourism Policy
13017. SHRIMATT BASANTI SARMA:
SHRI P. K. MAHESHWARI:

Will the Minister of TOURISM AND CULTURE be picased to
refer to answer to Starred Question 74 given in the Rajya Sabha on
22nd November, 2001 and state:

tOriginal notice of the Question was received in Hindi.
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